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“om in West Pengal

460. SHRI JOYANTA ROY: Wwill
the Minister of AGRICULTURE Le
pleased to state:

(a) whether any district in  West
Benga]l has been broucht under the
parview of Drip Irrigation; and

(b) if so, what effcris have been
made to familiarisz the benefiis of drip
irrigation in the Stats?

THE ML T IN THE
MINISTRY OF . E (SR}
ARVIND NETA. ... . _.., Sir,

(b) To familiaiize the brnefit of diip
irrigation in the state, a Pplosticulture
Development Centre was established at
Indian Institule of Technolegy, Kharag-
puac, Distrist Milnz ur (W 3). The
mandate of Plasticulture Development
Cemive is to conduct rescarsh provide
training and organise  exhibition and
demorstartion to promote the concept
of drip irrigaticn sys.em in the stale.
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451, SHRI
the Minister of
pleased {op state:

JOYANTA ROY: Wil
AGRICULTURE te

(2) whether the menufacturers of ferti-
lizers get any subsidy from the Prime
Minister’s fund;

() if so, how is the payment made;
and

(¢) the amount of
sanctioned  State-wise?

subsidy so far

THE MINISTER OF STATE IN THE
AMINISTRY OF AGRICULTURE (SHR1
ARVIND NETAM): (a) to (¢) No, Sir.
However, the Government of India are
implementing a scheme for payment of
concession on salz of decontrolled phos-
phatic and potassic  fertilizers to the
farmers. Department of Agricuiture and
Coopzration is making paymenfs to the
Fertilizer Manufacturersy Imrvoriers
(MOP) on the basis of reporis of sa'es
submitted by the States/UTs, No State-
wise allocations have been made,

Production of Pulses and  ollseeds

462, SHRI JOYANTA ROY: Wil
the Minister of AGRICULTURE be
pleased to state:

(a) the state-wise production of
pulscs ond oil-seeds in the year 1993-94;

M) ihe amount of Central financial
ass'slance to diflerent States during the
sime period for the promotion of pro-
duction of pulses and oilseeds in the
comiry; and

(c) the names of Ceniral Governm=nt
Pewearch Trepitu iop for ru'ses nnd ofl-
seeds in the country with remarkabl?
contribution in the field of research and
davelopment?

THF MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (5HRI
S, KRISHNA KUMAR): (@) and (b)
Searemicngs I & 1 are  enclosed  (See
below).



